
FORM A
PUBI,IC ANNOUNCEMENT

(Regtilatian I4 of the Insolvency and Bankruptcy Board o.f India (Voluntary Liquidation Process)
Regulutions, 201\

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s PAMBA ENGINEERING & CONSTRUCTION COMPANY PRIVATE LIMITED

Notice is hereby given that the M/s rAMBA ENGTNEERTNG & coNSTRUCTT9N coMpAr{y
PRMTE LIMITED has commenced voluntaryliquidation on 12.11.2021.

The stakelrolders of tu/s pAMBA ENGINEERTNG & coNSTRUCTToN coMpANy pRIvATE
LIMTTED are hereby called upon to slrbmit a proof of their claims, on or before 12.12.2021,to
the liquidator at the address mentioned against item 7 .

The financial ueditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

submission of false or misleading proofs of claim shall attract penalties.
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Varun Goel
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Voluntary Liquidator
Re g. No. : IBBI/IPA-0O 1 /IPA-PO2 1 6 5 I 2020-2021 I 13339

Date: 17llll202l
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